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BACKGROUND

Mount Abu area of Rajasthan was notified as Eco-Sensitive Zone by MoEF&CC vide
Notification S.0. No. 1545 dated 25.06.2009. The Zonal Master Plan (ZMP) of the Mount
Abu Eco-Sensitive Zone was approved by the Ministry of Environment, Forest and Climate
Change (MoEF &CC) vide letter dated 28.09.2015. After the approval of the ZMP, it was
Notified by the state Government of Rajasthan on 29.10.2015,

2. A public interest litigation (PIL) No 312/2016 was filed in the Hon'ble National Green
Tribunal, challenging the Zonal Master Plan of Mount Abu 2030.

3. The Main contention raised on behalf of the applicant is that comparison of land use
plan annexed to Mount Abu ZMP for the year 2010 and the proposed land use plan annexed
to the ZMP 2030 shows land use change which is inconsistent with the ESZ notification.

4. The applicant has give particular reference to the following points/sites in the said

plan: -

I.  Inside Salim All Bird Sanctuary
Il.  Aranya Village
lll.  Behind Maganiji
IV.  Inside Salim All Bird Sanctuary
V.  Hill Sahli
VI.  Sunset Road Scheme
VII.  Sunrise Housing
VIIl.  Takhtawala
IX.  Takhtawalg
X.  Annavillage
XI.  Mohanpura
XIl.  Hitanji
Xll.  Near STP Plant

o, In the above said matter, the Hon'ble NGT, Principal Bench it its Order dated
26.11.2018 has directed the Ministry to evaluate the discrepancy of approved Zonal Master
Plan 2030 with ESZ Notification by constituting a Committee. Copy of the Hon’ble NGT order

is annexed (Annexure-1)



6. A Sub-committee was constituted during the 33" Expert Committee Meeting held on
28" February, 2019 comprising of the following Members:

i.  Two representatives from State Government
ii.  One representative of School of Planning, New Delhi
iii.  One representative of Town & Country Planning Organisation
iv.  One representative of Zoological Survey of India (ZSI),
v.  One representative of Botanical Survey of India (BSI)
vi.  One representative from WIl Dehradun or WWF Delhi
Vii. Dr Satish Garkoti, Adviser ESZ / Dr. Subrata Bose, Director, ESZ, MoEFCC,
convener of the sub-committee.

Visit and discussion of the Expert Committee in Mt. Abu

In compliance with the Order of the Hon’ble NGT dated 26.11.2018, the Committee in
consultation with the state Government visited Mt. Abu from 31st July to 2" August 2019.

2 On 31st July 2019, after reaching Mt. Abu the Expert Committee had an internal
meeting to discuss the issues in detail. List of participants of the meeting is annexed at
Annexure-2.

3. it was observed that there is repetition of names of sites at two places namely Salim
Ali Bird Sanctuary and Thakhtawala. It may be mentioned that there is no separate ‘Salim Al
Bird Sanctuary’, instead there is ‘Salim Ali Point’ for bird watching which is a part of reserve
forest in the Notified Mount Abu Wildlife Sanctuary. The committee took note of the facts in
record.

4. Later, to discuss the issues raised by Hon'ble NGT the Committee convened a
meeting with the officials of State Government on 1st August 2019, which included the
officials of department of Town Planning, Forest and Wildlife, Sub-Divisional Magistrate of
Mt. Abu and members of Municipal Council of Mt. Abu. List of participants of the meeting is

annexed at Annexure-3.

5 After the above meeting, the Committee along with the State Government officials

visited each site mentioned in Hon'ble NGT's order. During the visit the Committee also
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interacted with the local residents on the issues raised by the Hon'ble NGT. Photographs of
sites visited are annexed at Annexure-4. Existing land use Map of Mount Abu for the year
2010 and the map of proposed land use plan as per the Zonal Master Plan 2030 are
annexed at Annexure-5-A and Annexure-5-B respectively.

6. The carrying capacity was calculated on the basis of existing tourism infrastructure.
The total accommodation available was based on bed availability of 96 hotels and 34 PG

accommodations which was 6700 as per data collected from tourism department in 2010.

A detailed traffic survey was conducted and it was observed that in peak season all roads
cannot carry traffic and parking is inadequate and hence tourists will have to be stopped at
Abu Road to control congestion.

7. Objections/suggestions were invited from Public from 16.09.2011 to 26.09.2011. All
the objections/suggestions were scrutinized and a report was prepared and was finalized by
the State Town Planning Department and Monitoring Committee of Mount Abu ESZ
constituted by the Ministry. A second round of objections suggestions was also held in 2012.

8. As regards extent of buffer, the extent of water spread varies and a single value
which was implementable needed to be suggested. Therefore, in the proposed ZMP 2030
the buffer is kept to 50m. This is because as mentioned in the Wetland Rule November
2010, 50 m had been recommended.

9. Based on the interactions with various stakeholders and actual site inspection of the
points mentioned the Hon’ble NGT's order, the committee made the following observations:

. The Ministry of Environment, Forest & Climate Change, Government of India
(MoEF&CC), declared Mount Abu as Eco-Sensitive Zone vide Notification No. S.0.
1545 (E) dated 25.06.2009. The above Notification specified the guidelines to be
followed while preparing Zonal Master Plan for Mt. Abu Eco-Sensitive Zone.

Il.  The Ministry also constituted a Monitoring Committee for Monitoring the
complaisance of provisions of Mount Abu Eco-Sensitive Zone vide order dated

10.12.2009 and the committee comprises of the local residents, Non-Governmental



V1.

VIL

organization, officials of Forest and Wildlife, Department of Tourism, Town Planning,
State Pollution Control Board and representative of MoEF&CC as members in the
said committee. The said committee was re-constituted by the Ministry vide orders
dated 24.01.2012, 05.05.2015 and 17.05.2018.

The State Government appointed renowned subject expert of the country
‘Department of Environment Planning, School of Planning and Architecture, New
Delhi’ as consultant for the preparation of Zonal Master Plan of Mount Abu.

The Draft Zonal Master Plan prepared by the consultant was presented before the
officials of various concerned departments including Department of Environment,
Forest, Tourism, Pollution Control Board, SDO Mount Abu, Secretary UIT, Mont Abu,
Municipal Commissioner, Mount Abu, Archaeological Department, Underground
Water Resources Department etc.

A detailed study of natural and manmade heritage, forest, flora and fauna, wetlands,
wildlife and other environmental and ecological aspects was made by the consultant
and land suitability analysis was made considering various parameters of
conservation of natural and manmade feature and environment along with analysis of
existing developments. Zonal Master Plan of Mount Abu was prepared considering
the aspects of conservation of natural and manmade heritage, water bodies, forest

and eco-sensitive areas.

Objections/suggestions were invited from Public from 16.09.2011 to 26.09.2011. All
the objections/suggestions were scrutinized and a report was prepared and was
finalized by the State Town Planning Department and Monitoring Committee of
Mount Abu ESZ constituted by the Ministry.

The final Zonal Master Plan thus prepared was sent to the MoEF&CC by
Environment Department, Government of Rajasthan. This Zonal Master Plan was
considered for discussion in the 3™ meeting of Expert Committee on Eco-Sensitive
Zone held at MoEF&CC, New Delhi. The ESZ Expert Committee of the Ministry
consisted s of subject Experts from prominent institutes (under the chairmanship of

Additional Secretary) such as:




VIIIL.

(1) Member, Wildlife Institute of India, Dehradun

(2) Member GB Pant Institute of Himalayan Environment & Development, (Almora),
(3) Member, Botanical Survey of India, (Dehradun),

(4) Member, Director (World Wide Fund India),

(5
(6
{7

(8

(9)  Member, Department of Land Resources,
(

(

(

Member, (National Tiger Conservation Authority),

)
)
) Member, Indian Council of Forestry Research and Education (Dehradun)
) Member, Ministry of Water Resources, (RD&GR),

)

Member, Zoological Survey of India (Kolkata),

10) Member, Forest Survey of India (Dehradun),
11)  Member, Town & Country Planning (Ministry of Housing & Urban Affairs),
12)  Member, Indian Institute of Remote Sensing and

(13) Member, Central Water Commission.

The necessary modifications required as per the suggestions of the ESZ Expert
Committee were made in the Zonal Master Plan. The modified Zonal Master Plan
was re-considered again in the 8th meeting of ESZ Expert Committee held on
03.12.2014. After detailed deliberations, the Committee recommended the Zonal
Master Plan for approval. The same was communicated to Government of Rajasthan
vide letter dated 28.09.2015.

Thereafter, the Zonal Master Plan of Mount Abu Eco-sensitive Zone was notified by
the Environment Department, Government of Rajasthan vide Notification No.
F.12/Env./2009/Part-1l| dated 29.10.2015.

The ZMP was thoroughly examined by the Monitoring Committee constituted by
MoEF&CC which has the following composition:

(1)
(2)
3)
(4)
(

Divisional Commissioner, Jodhpur (Chairman),

One member of local NGO working in the field of Environment.
Representative of MoEF, New Delhi (Member),

4) Deputy Conservator of Forests (Wildlife), Mount Abu (Member),
5) Senior Town Planner (Member),

(6) Assistant Director (Tourism), (Member),

(7) Regional Officer, RSPCB (Member) and

2



XI.

XIL.

XII.

XIV.

XV.

(8) The District Collector, (Member Secretary)

The State Government mentioned that a land suitability analysis was carried out
while preparing the ZMP and population projections were made considering the
natural growth of population. It is pertinent to mention that the population of Mount
Abu as per Census record in 2001 was 22,045 and it is expected that the population
will increase to 37,018 by the end of plan period 2030.While projecting the population
it considered decadal growth rate as 19% only against present urban growth rate in
India is 31.80% and in Rajasthan it is 29.25%.

As per State Government, the total existing residential area in Mt Abu was 178
hectares in 2010 which has been increased to 268.2 hectare in 2030, thus there is
only an increase of 90.2 hectares of residential area. It may be mentioned that while
the projected population growth is about 68%, increased in residential area is about
50%.

In the year 2010 total developed area of Mt. Abu was 457.8 hectare which has been
proposed to be 591.1 hectare by 2030. Thus only 133-hectare additional land has
been proposed for various activities including residential and tourism development. It
is also submitted that out of 133 hectares, 90.2 hectares of land is earmarked for
residential, 4.0 hectares for commercial, 5.8 hectares for public and semi-
public/educational uses, 27.84 hectare for recreational and ecological use, 5.6

hectare for circulation use has been proposed in Zonal Master Plan.

As per the provisions of ESZ Notification of Mt. Abu, no development has been
proposed on forest land, buffer areas along water channels and wetlands, lands
having slopes more than 20 degree and lands having substantial tree cover. The
same has been clearly mentioned in the note on map of proposed Land Use 2030 in

Zonal Master Plan.

Mount Abu is a famous tourist destination in Rajasthan and the economy of the local
inhabitants depends mainly on tourism. Thus to support tourism state Government
has proposed Adventure based tourism, adventure sports, adventure trails etc.
However, no specific location for sports/rock climbing has been proposed It may be
mentioned that for such activities required clearances eg as Wildlife, Forest and

Environment etc. would be complied for such projects.
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XVI.

XVII.

XVIII.

XIX.

Further, state Government mentioned that the recently notified Building Bylaws has
incorporated all parameters of Zonal Master Plan and Eco-Sensitive Zone. Most of
the development within Municipal limit of Mount Abu and Municipal Council would be
as per the Building byelaws following ZMP and ESZ. It has also mentioned that care
has been taken to keep a low profile development ensuring using Eco-friendly
materials and minimal use of concrete etc. This action of the State Government and

Local Authorities justifies the land use proposed in Zonal Master Plan.

Promotion of on-site waste water treatment and reuse of water have been proposed
in the Zonal Master Plan to meet out the water demand. Planning and management

of water resources is also a component in ZMP.

The Zonal Master Plan has been prepared after due consultations with the various
concerned departments, Local Authorities including municipal bodies, local residents
and NGOs.

Regarding water availability, the State Government officials mentioned that there are
five water bodies in Mt. Abu namely Upper Kodra, Lower Kodra, Nakki Lake, Mini
Nakki and Travers Tank. Leakage of water bodies is an issue of concern and this
leads to scarcity of water in summer months. The Public Health Engineering
Department (PHED) has given details of Urban Water Supply Scheme of Mount Abu

which is annexed at Annexure-6.

With regard to use of Plastic, the Nagar Palika Mount Abu has taken an initiative to
make mount Abu plastic free from 15th August, 2019. SDM Mt. Abu informed the
Committee that complete ban on plastic has been implemented in all the local bodies
and Municipal areas. SDM Mount Abu started the Model Project of Making Abu
plastic free on 11th July, 2019 in coordination with all the Government. offices as well
as the local residents of Abu. Nagar palika. Mount Abu has initiated a drive for
promoting the alternate of plastic Products. The Municipal Board conducted a
meeting on 13.07.2019 for deciding rates of imposing penalties and the products and
the alternatives of plastic. He informed that from 15th August 2019 all kind of plastic
Carry Bags, Plastic Disposal Products, Wrappers, Guthkha etc. would be completely



banned in Mount Abu. Various steps have been taken to make the drive successful.
The details are provided in Annexure-7.

XXI.  Besides plastic waste, the Municipal Committee Mount Abu has also taken initiatives
for Solid Waste Management. The details are given in Annexure-8.

XXIl. The Nagar Palika is maintaining a record of number of vehicles entering per day in
Mt. Abu Municipal limits.

XXIII. Considering the rare species of wildlife are under serious threat by unregulated and
impressible developmental activities AS the applicant pointed out about the
degradation leading to wildlife decline. However, during interactions with the
Committee the DCF, Mt. Abu mentioned that it has no scientific evidence as the
census data of Wildlife is collected on a single day/year on full moon day in the
month of May by Waterhole census method. A copy of wildlife census data of 2016-
17 and 2017-18 is enclosed at Annexure 9.

XXIV.  To protect Mt Abu Wildlife from broken glass pieces -lying even in forest areas due to
the tourist behavior of throwing Beer Bottles all along the roads leading to Mount Abu
till Gurushikar, the DCF, Mt Abu suggested replacement of alcohol bottles especially
all brands of beer by aluminum tins/cans to minimize the accidental injuries to the soft
paws of Sloth bear and Leopards and other wildlife in the sanctuary.

XXV.  The details of Forest cover of Mt. Abu along with the maps are given in Annexure-
10.

3  SITE SPECIFIC OBSERVATIONS OF THE EXPERT
COMMITTEE

3.1 Inside Salim Ali Bird Sanctuary

As per the land use plan of 2009 ESZ Notification, this site has been shown in Residential and
Plantation/Agriculture/Vacant Land. Since this site was away from already developed

residential areas and was close to Forest and Salim Ali Bird Watch Point, construction at this
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3.2

3.3

3.4

3.5

site may disturb the Avian species found in this area. Therefore, the Committee feels that the
development of this area as residential site should be put on hold.

Next to Aranya Village

As per the land use plan of 2009 ESZ Notification, this site has been shown in Residential and
Plantation/Agriculture/VVacant Land. This site can be developed as residential site as the
proposed expansion is close to the habitations. The committee was of the view that
There should be a mandatary buffer zone of upto 50 meters between proposed
construction and Forest boundary as the site was close to the Forest area

Behind Maganjis Mountain

As per the land use plan of 2009 ESZ Notification, this site has been shown in
Residential/Commercial and it is retained as such in 2030 ZMP. This site is owned by the
Municipal Council of Mt. Abu and within developed area falling in Municipal limits, The
Committee is of the opinion that it can be developed as proposed in Zonal Master Plan by
the State and other local planning parameters, following the Eco Sensitive Zone guidelines.

Hill Sahil

As per the land use plan of 2009 ESZ Notification, this site has been shown in Residential and
Plantation/Agriculture/Vacant Land in Zonal Master Plan. The Committee was of the view that
looking at its potentiality of development and closeness to existing infrastructure, this site can
be developed as residential site provided No Construction is allowed on Hill slopes of more
than 20 degrees as few spots were observed with more slopes at this site and following the

Eco-Sensitive Zone parameters.

Sunset road scheme:

As per the land use plan of 2009 ESZ Notification, this site has been shown in Residential. No
further expansion in residential area is proposed by the State Government. However, any
development in this area shall be done keeping in view the Hill slopes of more than 20

degrees and a buffer of up to 50 meters between construction and Forest boundary.
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3.6

3.7

3.8

3.9

Sunrise Housing Society

As per the land use plan of 2009 ESZ Notification, this site has been shown as Vacant Land.
However, in ZMP 2030, the site has been proposed as residential. This site can be developed
as residential site provided No Construction should be allowed on Hill slopes of more than 20
degrees and there should be a buffer of up to 50 meters between construction and Forest
boundary.

Takhtawala

As per the land use plan of 2009 ESZ Notification, this site has been shown in Residential.
No further expansion in residential area is proposed by the State Government. The State
Government informed that this site has already been cleared by Hon'ble NGT for developing

as residential area.

Arna Village:

As per the land use plan of 2009 ESZ Notification, this site has been shown in Residential.
The committee was of the view that Expansion of residential area at this site should be
curtailed so as to maintain sufficient buffer between the residential development and adjoining

Forest area.
Mohanpura

As per the land use plan of 2009 ESZ Notification, this site has been shown in Residential and
Plantation/Agriculture/Vacant Land. The Committee observed that this site was a vacant land
surrounded by Commercial area. State Government has proposed 25% residential and 75%
commercial development at this site therefore looking at its potentiality of development within
close proximity of existing commercial activities, committee was of the view that land use as

per Zonal Master Plan may be permitted.

3.10 Hetamiji
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As per the land use plan of 2009 ESZ Notification, this site has been shown in Residential and
Plantation/Agriculture/Vacant Land. The State Government has proposed an expansion of
residential area at this site due to natural growth of local population. The land is situated within
Municipal limits, this site can be developed as residential site provided No Construction should
be allowed on Hill slopes of more than 20 degrees and there should be a buffer of upto 50
meters between construction and Forest boundary. Other parameters as per Eco-Sensitive
Zone and ZMP will also have to be adhered to.

3.11 Near STP Plant

As per the land use plan of 2009 ESZ Notification, this site has been shown in Residential and
Plantation/Agriculture/Vacant Land. The State Government has proposed residential and
tourist facilitation centre at this site. The site is situated within Municipal limits and being
located at the entry point of Mount Abu, it is suitable for Tourist facility Centre. This site can be
developed provided Buffer zone between construction and the Natural Drain/Nalla should be
at least 50 meters. No Construction should be allowed on Hill slopes of more than 20 degrees
and upto 50 meters of Forest boundary.

4 RECOMMENDATIONS OF THE EXPERT COMMITTEE

1. Considering natural population growth, the proposed expansion in residential area in the
ZMP of Mount Abu is justifiable.

2. As per the provisions of ESZ Notification of Mt. Abu, no development shall be
proposed on forest land, buffer areas along water channels and wetlands, lands
having slopes more than 20 degree and lands having substantial tree cover. These
has been reflected in the ZMP.

3. Out of 11 sites nine (10) sites (09 fully and 01 site partially) is justified as residential area
under ZMP. However, the site must individually qualify the basic criteria of (i) degree of
slope below 20 degree (ii) distance of the site is located 50 meters away from the
forest boundary (iii) located 50 meters away from drain/Nallah and 100 meters away
from river. Since the whole of Mt. Abu Municipality is included in ESZ, proposed land use
change in some virgin lands needs to be re-considered such as site near Salim Ali Bird
Watch Point.

13



Further, as mentioned in ESZ notification limited conversion of agricultural lands to meet the
residential needs of the local residents only should be permitted and conversion of land
belonging to tribals must be dealt strictly within relevant acts and policies of the State
Government.

. As there is only one double road leading to the hill, carrying capacity calculation based on
number of vehicles to be allowed inside Mt. Abu/day may be useful to ferry tourists. The
Nagar Palika is already maintaining a record of number of vehicles entering per day in Mt.
Abu Municipal limits. '_rhe Nagar Palika can hold the Tourist at entry point if it is exceeding
the carrying capacity on a particular day.

The Government of Rajasthan has proposed Adventure based tourism, adventure sports,
adventure trails etc. in Zonal Master Plan. However, no specific location for sports/rock
climbing has been proposed. The Committee recommends that a feasibility study for
undertaking such projects be carried out considering environmental and other statutory
provisions and necessary clearances shall be taken as per the extant guidelines.

There were 5 STPs in Mt. Abu, one big and four small. However, the big STP was not
functional at the time of visit of the Committee. The State Government should re-vive the
STP so that the waste water generated from Mt. Abu Municipal area can be treated and re-

used.

Mt. Abu ESZ comprises of twelve villages and a Municipal area. The solid waste
management practices adopted by the Municipal body are not extended to the villages.
Therefore, State Government is advised to initiate awareness programme for Gram
Panchayats as well as villagers to achieve the goal of Clean Mt. Abu.

. Also, considering the air pollution aspect, the possibility of plying of CNG vehicles or electric

vehicles may be explored inside Mt. Abu.
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Annexore -4

Item No. 01 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 312 of 2016
(M.A. Nos. 569 of 2016, 418 of 2018,
748 of 2018, 807 0of 2018 & 1246/2018)
Dr. Arun Kumar Sharma Applicant(s)
Versus
Ministry of Environment, Forest and Climate Change & Anr.
Respondent(s)

Date of hearing: 26.11.2018

CORAM :HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
.+HON’BLE MR. JUSTICE S.P. WANGDI, JUDICIAL MEMBER
HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JU!JIGIAL MEMBER

" HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

Applicant(s): Mr. Amit Sibal, Sr. Adv. Ms. Nina R. Nariman, Ms.
Geetika Kapur and Abhinav Jagannath, Mr. Ambar
Bhushan, Mr. Vinay Tripathi, Mr. Sushant Singh
and Mr. Ankit Kaushal, Advocates; .

For Respondent (s): Mr. Prateek Yadav. and Mr. Raj Kuma_r Maurya,
Advs.
Mr. Saurabh Rajpal and Ms. Shlkha Sand_hu Advs.
for State of Rajasthan
Mr. Sandeep Mishra, Advocate in MA 748/2018
Mr. CXK. Singh, Sr. Advocate and Dhaval
Mehrotra, Advocates
“..Mr. Puneet Jain and Mr. Abhinav Gupt Advocates.
Mr. Pinaki Misra, Sr. Adv., Mr. Nishit Agarwa Mr.
Kushangra Pandey, Advocates -

: ORDER g -
Thls apphcatmn cha.llenges the Zonal / aster Plan 2030 (ZzMP

2030) for th Mount Abu Eco- senszttve Zone (MA ESZ). Further
prayer is for constitution of an Expert Committee to review the said

plan.

2: Averments in this Application are that vide Notification dated
25.06.2009, issued by the MoEF under the provisions of the
Environmental (Protection) Act, 1986, Mount Abu was designated as
Eco-Sensitive Zone (ESZ). The Notification mentions that the area
has significant ecological importance. It comprises of tropical dry

deciduous forests at lower altitude and evergreen forests at higher

IS
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altitude. Flora and fauna of the region comprise of several endemic
and rare species. Besides, Mount Abu has natural heritage such as
Nakki Lake and man-made heritage like Dilwara temple apart from
other heritage buildings and structures. The Notification notes that
adverse impact has been noticed due to degradation of environment
with excessive soil erosion on account of water and air pollution and
volcanic activities endangering natural resources and affecting
health and survival of human beings. The Notification gives
boundaries of the ESZ wherein the activities are to be regulated by
preparation of a ZMP for the restoration of denuded areas,
consg;gg.tion of existing water bodies wincluding Nakki Lake,
manééement of catchment areas, watéréhed- _ management,
| é&iﬁhdwater management, soil and moisture cof;éer\?ation, needs of
local community, conservation of heritage sites (both.:-.‘natural and

cultural) and their surroundings and such other aspects of the

ecology and environment that may need attention.

3. The ESZ notlﬁcano:n furt:her provides  that the ZMP shall

- demarcate all the ex1st1ng v1llage settlements, tribal areas including

'tribal harnlets types ana kinds of forests, agricultufél-:areas, fertile

ind, green areas, hortlcultural areas, orchards, lakes and other
cwater bodles natural her1tage sites 1nc1ud1ng pomts (such as Sunset
Pomt) and ‘man-made her1tage sxtes steep slopes, drainage
channels, first order streams, ground water, recharge areas and
areas rich in ground water, spring recharge areas, spring lines and
other environmentally and ecologically sensitive areas and no
change of land use from green uses such as orchards, horticulture
areas, agriculture parks and other like places to non-green uses
shall be permitted in the ZMP, except that strictly limited conversion
of agricultural lands may be permitted to meet the residential needs

of the existing local residents together with natural growth of the

5



activities.

Taby the MoEF vide letter dated 28.09.2015.

existing local population, without the prior approval of the State
Government. Further, no change in use of land from tribal uses to
non-tribal uses shall be permitted without the prior approval of the
State Government. With regard to tourism, it is specifically
mentioned that a detailed carrying capacity study was to be carried
out by the State Government based on existing infrastructure “and
not on future projections” of any project that may require
environmental or forest clearance. Mount Abu has natural sites
such as Nakki Lake, Toad rock, rock formations, waterfalls, pools,
springs, gorges, caves, points, walks etc. and plans for their

conservation in their natural setting shall be incorporated in the

 ZMP and Sub-Zonal Master Plan. Strict gu1de11nes shall be drawn up

- the State Government to discourage constructlon act1v1t1es at or

near these sites including in the garb of prov1d1ng--_.tqu;;§t facilities.

The general pool reserve areas in the zone shall be reserved.

According to the Applicant, the rare species of wildlife are under

serious threat by unregulated and impres_;éible devclopmental

4. The ZMP 2030 h_as'ﬁeen notified on 29.10.2015, after approval

""-':;:Accordmg to the apphcant the not:l:ﬁed ZMP 2030 is not

consistent with the ESZ Notlﬁcatlon dated 25.06.2009 in as much
as the said plan fails to discourage construction activities at or near
the heritage sites, conserve the existing water bodies, permits
change of land use by illegal structures. Rock climbing has also
been permitted, including sport climbing by fixing permanent
anchors. Construction has been allowed on green tracks to benefit

some builders.

6. Though, the Ministry of Environment, Forest and Climate

Change, (MoEF&CC) vide its letter dated 28.09.2015, while
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approving the ZMP, placed a restriction on change of land use from
green uses, the ZMP allows paying guest accommodation in
residential land which will be commercialization by back door and
will be indirect land use change. ZMP does not take care of the fact
that the locations of the STP, Aarna Jain Dharamshala Area,
Gurukul locations at Sunset Road and Takhatwala bungalow need
to be preserved. The water is limited and its quality needs to be
retained by not allowing construction near the water bodies,
including in the garb of providing the tourist facilities. The number
of tourists to be permitted is required to be restricted to protect the
environment.

7. The MOEF&CC, in its counter afﬁde\;it, has opposed the
app'lication by submitting that ZMP 2030 was issued after public
‘hearing. The responsibility for preparation and itﬁ?}eﬁentaﬁon of

the ZMP is with the State Government. There is requirement to

constitute a Monitoring Committee to monitor the iml;le‘meﬂtation of
the ZMP which will take care of the concerns of the appﬂcant The
State ‘Government has been asked to make a prowsmn for
 rectification of errors or _}quljloles and aIeo to restnei_: the change of

- land use.

.:‘:8. | The State of Rajasthan has also opposed .t‘he application.
Reference has been made to the order of the Hon’ble Supreme Court
dated 19.09.2004 in W.P. (C) No. 202 of 1995, T. N. Godavarman vs.
Union of India, constituting a committee comprising of three
members in consultation with the Central Empowered
Committee(CEC), pending issuance of ESZ. After the ESZ
notification, order dated 19.08.2011 was passed by the Hon’ble
Supreme Court in T.N. Godavarman Thirumulpad Vs. Union of India,
(2011) 14 SCC 390 at page 392 to the effect that interested parties
could place their response to the ZMP and the same will be finalized

after considering such response. The ZMP was submitted to the
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MoEF for approval and notified after approval was granted. The
MoEF constituted a Monitoring Committee comprising of local
residents and NGOs as members. Revised committees were also
constituted by the MoEF&CC vide order dated 24.01.2012 and
05.05.2015. The State Government engaged the Department of
Environment Planning, School of Planning and Architecture as
consultant and also consulted the concerned departments, including
Environment Department, Forest Department, Tourism Department,
Pollution Control Board, SDO, Mount Abu, Secretary UIT, Mount
Abu, Municipal Commissioner, Mount Abu, Archaeological

Department and Underground Water Resource Department etc.

“Public 'objections were also considered. A de‘t'éiled;gtudy of natural

@ man made heritage, forest, flora and fau;é,-,u?étlapds, wildlife
~ and other environmental and ecological aspects Wascarned out.
Issue of tourist promotion has been duly ad_@;essgd. No
devélbpment has been proposed in the forestj_;and olr‘- n-:”slopes of

more than 20 degrees. Conservation of forest, wetland, hill slopes

and green areas has been given prime importance.
_ proposal for installation of air and noise monitoring’_'g_.es’tegﬁons. There
is provision for reuse of waste water, ‘on site waste water treatment

‘and planning and management of waste water resources.

5. This a{;phéation was filed B this Tribunal on 27.05.2016.
On 31.05.2016, this Tribunal directed that no fresh plan should be
sanctioned for construction without specific leave of the Tribunal.
In view of the said order, certain intervention applications have been
filed either seeking permission for repairs, or seeking permission for
constructions, claiming to be within the purview of the ESZ and ZMP.
Vide order dated 30.01.2018, permission for construction for
residential purposes was granted for ‘Takhtawala Building’ subject to
consideration of slope and geological studies and there being no felling

of trees and also plan being in conformity with the Hill architecture.

13




Similar permission was also given for some other areas of Mount Abu
mentioned in the order subject to the area being residential and subject
to the same conditions as applicable to the Takhtawala building’.

10. We have heard the learned counsel for the applicant, learned
counsel for the MOEF&CC, State of Rajasthan and for the
interveners.

11. Main contention raised on behalf of the applicant is that
comparison of land use plan annexed to Mount Abu ZMP for the
year 2010 and the proposed land use plan annexed to the ZMP 2030
shows land use change which is inconsistent with the ESZ
notlﬁcatlon In particular, reference has been rnade to the following
pomts in the said plan:-

Inside Salim Ali Bird Sanctuary;
Aranya Village

Behind Maganji

Inside Salim Ali Bird Sanctuary
Hill Sahil

Sunset Road Scheme

Sunrise I—Iousmg

Takhtawala

Takhtawala

10. Arna Village §#

11. Mohanpurag. .

12. Hitanji
13: Near STP Pl

ol e BUR R

12 Apart from the“ above follovmng pomts have been raised to
eomt o‘ut 1ncon81stenc1es in the ZMP 2030 as compared to ESZ
notlficatlon 0r~otherw13e:- .

(i). ZMP provides that no construction is to be permitted in
the wetland within 50 meters from the water bodies and
wherever possible such buffer zone along the wetlands
should be wider. Requirement of buffer zone between
construction and the wetlands should have been atleast
100 meters, as per study referred to in the ZMP itself in

Chapter — III.



(ii). Having regard to the fact that the soil of the hills is loose

(iti)

(vi).

(vii).

(vii).

refers to canymg capa(:lty havmg belng;: .

and the area has potential for landslides, no
development should be allowed at slopes having 35
degree or more. Hitanji and Hill Sahil have slopes higher
than 35 degree. The same have been described as
residential. Thereby, there is possibility of construction
being allowed.

There is degradation leading to wildlife decline, as noted
in ZMP. This requires invocation of Precautionary
Principle while permitting any development in the area.
Nakki lake is a ‘no constructlon zone as per ESZ but

ZMP permits organized commerc1al activities for

facilities to the tourists and suc jfffvities could be

ESZ notification provides for conservanon of Toad rock
but the ZMP has provision for ropeway ~which may

result in rock not bemg conserved as reqmred

The ZMP pmwdes for 6700 tounsts per day and also

der taken, as

"requ:red under the ESZ notlﬁcat:‘n but the said

carrymg capacxty report has not been furnished. Thus,

‘earrying capacity has to" be carrled out to assess

number of vehicles to be allowed and number of tourists
to be allowed, having regard to the available existing
infrastructure.

Rocks in the ESZ area are required to be conserved but
provision in the ZMP for adventure tourism permits
sport climbing which may require drilling of the rock
which will be against the spirit of the ESZ.

Forest Policy, 1988 will be violated if there is reduction
in green area as a result of activities permitted under

&



the ZMP, permitting converting green areas into non-
green areas for facilities to tourists, including
construction of hotels and resorts. Thus, mere denial of
the State Government that no development on land with
tree cover is contemplated and that there will no
reduction in green area, does not fully appreciate the
impact of ZMP. If green area is to be protected,

provision for hotels, resorts etc. has to be deleted.

13. Learned counsel for the applicant referred to enunciation of
Precagﬁonmy Principle, in the judgements of Hon’ble Supreme
Court.in 2004 (12) SCC 118 para 48, M.C. Mehta Vs. Union of India
"8 0rs. and 2006 (1) SCC 1, para 86, 87 and 89, N, Godavarnman
 Thirumulpad Vs. Union of India & Ors.

14. We asked the learned counsel for MoEF&CC whether any
expert study was carried out prior to grant of approval.tc;z':.the ZMP
2030 or whether poi_nts: reg's:ed‘ on behalf of the applicant have been
addressed. In absence of a_ny stand in the countef affidavit of
: :E.:MOEF&CC or instructioqs'.:f;gﬁ;}g positive statement could be made.

15, Learned counsel for the State of Rajastlian supported the

tand m the counter affidavit dited 06.(}_9.2016::‘%d two further
affidavits dated'27.10.2017 and 19:08:2018. :

16. Learned counsel for_ the interveners opposed the above
contentions and submitted that ZMP 2030 is consistent with the
ESZ, the interveners are original residents and their activities are
not in any manner prohibited by the ESZ. It was also submitted
that there is no absolute bar to change of land use. The bar can be
lifted with the permission of the State Government. Approval for
construction has been granted prior to 2010.

17. Learned counsel for the applicant however submitted that his

objection is to an amusement park and a hotel. Even if any

22



permission was granted prior to 2010, the same could be of no avail

after ESZ notification was issued and till ZMP 2030 was finalized
At this stage, we do not consider it necessary to go into the

18.
to first consider the issue whether ZMP 2030 conforms to the ESZ

merits of individual claims of intervenors for construction. We have
There is no merit in the plea that there is absolute power for
There are inherent

19.
change of land use, with approval of the State
Environment law has to be

limitations in exercise of such powers
read into the Development Laws on the accepted concepts of
Development

and the ‘Sustainable
of the Precautionary

Precautionary Principle
These principles

prmmple ESZ Notification itself is part

Prmc1ple and Sustainable Development pnnc1pIe
e been treated as part of Article 21 of the ébi&éﬁtutmn of India

and also are statutory principles to be followed by this Tribunal
under Section 20 of the National Green Tribunal A_ct, 2010. The

Precautlonaxy Principle operates wherever there is a potential threat

of serious damage to the environment. As already noted the

issuance of ESZ notlﬁcatlon 1tse1f is apphcatlon of Precautlonary

Prlnmple Procedure of MOEF&CC clearance to ZMP 1i also part of
Thls .Tribunal has

apphcatmn of . the Precautlonary Pnnc1ple

consuiered the coneerns ‘for protectmn o)
recently vide order dated 05 10.2018 in Original Application No. 218

Kasauli Galaxie Resorts (Kasauli case)

of 2017 SPOKE Vs
Directions were issued for restriction on contruction activity, for

slope stability, for waste management based on carrying capacity

study.

Even though, we refrain from making any final comment on
merits on the contention that ZMP 2030 provisions are in conflict

20.

with ESZ notification, we are satisfied that there is certainly need for

consideration of the issue by an Expert Committee which is
23

constituted as follows:-
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1 Two representatives of MoEF&CC — an officer not below
the rank of Joint Secretary/Advisor and an Expert of Eco-
Sensitive Zone (ESZ) to be nominated by MoEF&CC;

2 Representative of School of Planning and Architecture,
Delhi - the institution which was hired as consultant by
the State of Rajasthan. Representative should be senior
level land scape expert.

3. Representative of Central Pollution Control Board of the

level of Director/Additional Director.

21. The Committee will undertake companson of ZMP 2030, in terms
of letter of MoEF&CC dated 28.09.2015 and ESZ Notification dated
:"25 06.2009 and point out the aberrations in some bemdes comparing
ZMP 2030 map with reference to pre-existing 2010 map m the light of
'ESZ notification. Thirteen (13) locations noted abov'e" must also be
spec1ﬁca.11y looked into. The Expert Committee may also look into the
suggestlons relating to prohlbmng use of plastics, burnmg of garbage/
or any other waste, prope;;' la;gmg_ of high tension hnes-_;fo protectmg

animals and birds" life partlculary in Salim Al Bird Sanctuary area,

“:*'preventiﬁg forest fire, ccfn rvation of Nakki lake and '-igéter quality

management siting a.nd operatzon of Selid Waste‘:':x rocessmg plant in
accordance with Solid Waste Ma_nagement Rules 2016 (with reference

to sa.nctuary area} any other:

sues relatmg to environment

management which may become a part of ZMP 2030, including
observations of this Tribunal in Kasuali case.

22. The Committee will also look into the points of concern raised by
the applicant in reference to conversion of green areas to non-green
areas, permissibility of construction on higher degree slopes,
conservation of rocks, water bodies and wildlife and other heritage
sites, the issue of water scarcity, carrying capacity of Mount Abu with

regard to number of tourists and vehicles to be permitted having regard

Q4



to the availability of the infrastructure without relying upon future
projection, as required in terms of ESZ notification.

23. The Committee may assume its charge within one month from
the receipt of copy of this order by the MOEF&CC. The Nodal Agency
will be MOEF&CC. The report of the Committee may be furnished
within three months after assumption of charge by the Committee
which may be forwarded by MoEF&CC to this Tribunal by e-mail at
ngt.filing@gmail.

24. The status quo as on today in terms of the orders dated
31.05.2016 and 30.01.2018 with regard to any construction in the area

will be operative till the finalization and acceptance of report of the

it
Comimittee by this Tribunal.

26. The MoEF&CC may revise its approaval in the

report, if necessary and consequential action may also {?gmt

Stafc:e;of Rajasthan, subject to any challenge to the report as ﬁér law.

daly'sh Kumar Goel, CP

5

S.P. Wangdi, JM

K. Ramakrishnan, JM

Dr. Nagin Nanda, EM
November 26, 2018
A
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ANNEXURE 2

LIST OF MEMBERS OF THE EXPERT COMMITTEE FOR SITE INSPECTION OF MOUNT ABU

S.No. Name Designation Mobile/E-mail

1. Dr. Kailash Chandra | Director, ZSI, Kolkata

2. Prof. Meenkshi HoD Environmental 09313508547
Dhote Planning SPA, Delhi Phone : 011 - 23702393
m.dhote@spa.ac.in,

meenakshidhote@gmail.com

3. Dr. Subarat Bose Scientist-F, MoEF&CC, New | 9810734623,

Delhi subrata.bose@nic.in
4. | Ajay Aggarwal AD, CPCB, Delhi 9868210860,
ajayaggarwal.cpcb@nic.in
5. | Dr. Veenu Joon Scientist-C, MoEF&CC, 9968292450,
New Delhi joon.veenu@agov.in
6. | Paresh K. Duria Town & Country Planner, 9990755285,
TCPO, NOHUA paresh.duria@gov.in
7. | Vinod Maina Scientist-D, Botanical 7725910930,
Survey of India, AIRC mainabsi@yahoo.co.in
Jodhpur
8. | Sh. R K Vijayvargiya | Chief Town Planner, 9828109493,
Government of Rajasthan, ctprajasthan19@gmail.com
Jodhpur
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ANNEXURE-3
LIST OF PARTICIPANTS DURING STAKEHCLDERS MEETING WITH MEMBERS OF THE

EXPERT COMMITTEE HELD ON 01.08.2019 AT MOUNT ABU CIRCUIT HOUSE -

S.No. Name Designation Mobile/E-mail
1. | Dr. Kailash Director, ZSI, Kolkata
Chandra
2. | Prof. Meenkshi HoD Environmental 09313508547 , Phone : 011 -
Dhote Planning SPA, Delhi 23702393 m.dhote@spa.ac.in,
meenakshidhote@gmail.com
3. | Dr. Subarat Bose | Scientist-F, MoEF&CC, 9810734623,
New Delhi subrata.bose@nic.in
4. | Ajay Aggarwal AD, CPCB, Delhi 9868210860,
ajayaggarwal.cpcb@nic.in
5. | Dr. Veenu Joon Scientist-C, MoEF&CC, 9968292450,
New Delhi joon.veenu@gov.in
6. | Paresh K. Duria Town & Country Planner, 9990755285,
TCPO, NOHUA paresh.duria@gov.in
7. | Vinod Maina Scientist-D, Botanical 7725910930,
Survey of India, AIRC mainabsi@yahoo.co.in
Jodhpur
8. |[Sh.RK Chief Town Planner, 9828109493,
Vijayvargiya Government of Rajasthan, | ctprajasthan19@gmail.com
Jodhpur
9. | H.S. Sancheti Principal Adviser, UDH, | 9929733329
Government of Rajasthan
10. | Dr. Ravindra SDM Mount Abu 9971141943,
Goswami ravindra11.goswami@gmail.com
11. | Balaji Kari DCF Wildlife, Mount Abu 9414071514,

balaji.kari1@gmail.com
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ANNEYXURE

PUBLIC HEALTH ENGEINEERING DEPARTMENT
URBAN WATER SUPPLY SCHEME MOUNT ABU ; :

BRIEF NOTE- (Yenr 2019-20)

Intreduction:-

Mount Abu, the only hill station of the stite of Rajasthan and Gujarat, with an
average altitude of 1220 meters above MSL, is known to nlmost everybody due to its importance in
many ways. Besides being the eminent tourist town, the town has got establishment of various central
Bovernment orgoanizations including Internal Sceurity Academy (CRPF), Survey of India, RBARC, and
Indian Army & Air Foree ete, The town has historic religious imporiance due to the world famous
Delwara Jain temple, Guru Vashishtha Ashram, Guru Shikhar and various other religious
organizations. The importance of the town is further increased during the summer stay of the His

Excellency, the Governor of the State of Rajasthan,
History of Water Supply:-

Organized water supply of the town was started in the year 1942 with the construction of
onc dam (known as Upper Kodara dam), two service reservoirs of 30,000 gallons of each capacity.
slow sand filter plant of 0.34MGD treatment capacity, rising main of 125 mm diameter from this

Upper Kodar dam to filter plant and some distribution pipe linc in the town.

To meet the increased demand of this town. the scheme was 1™ augmented in the 1953
and one 150 mm diameter G pipe linc was laid from Upper Kodara dam to filier plant. Again
shortage of water was felt in the year 1960 and so an emergency scheme was prepared, got sanctioned
and executed in the vear 1962. Under this emergency scheme 150 mm dia. Gl pipe line was laid from
Nakki Lake to filter house and one pressure filter of 0.20 MGD capacity was installed. The old slow
sand filter was converted in to rapid gravity filler and reservoir of 60.000 gallon capacity was

constructed. The water supply scheme of Mount Abu was handed over to PHED in the year

1964. Till then it was being maintained by Municipality of Mount Abu.

Details of Reservoirs:-

Total availability of water from these dams and Nakki lake arc as follows: \
S Surface Source Capacity (in MG) Live capacity .
No. Gross | Dead MG ML Meft
1 | Upper Kodara dam 92.00 Nil 92.00 417.68 | 1472
Lower Kodara dam 264.00 | 23.00 241.00 1094.14 | 38.56
3 |Nakki lake  (Emergency | 270.00 | 150.00 120.00 540.00 | 19.20
Source)
Total | 626.00 | 173.00 453.00 2051.82 | 72.48
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"The water supply of Mount Abu is dependent upon two dams namely

Upper Kodara and Lower Kodara dams, Nakki Inke s considered us an emergency source of water,

which is utilized in the situation of inodequnte water in the dams or when the blending of LKD) and

UKDawater is done with Nahki lake water to control PELL

Present population for (year 2019-20) und the water demund:-

"7 Population “Present water Demand
SN.|  Paticulars of : e :
___ population Census 2011 2019 @ 1.°CD Tar. per day
L,,..| ol Popuistivy 3y | J6sa3__ | 133 3623805.00
2 | Tourists X e 6500 0| 117000000
3. | Hoading Stilerts . 1000 1350 | 54000000
47 | Other (Ammy Air Foree All India Radio Station) Unit | Lump Sum 570000.00

Total Daily demand 5903805.00
Say= 5.90 MLLD

5 Yearly demand | - 76.56 MCAL_|

From above it would be scen that the water available in dams and Nakki Lake is

not sufTicicnt to meet even the present demand. Morcover, Nakki Lake is the main attraction for

tourists. Every tourist who visits Mount Abu invariably visits Nakki Lake and cnjoys boat riding in

the Take. There is a beautiful and neatly maintained garden adjacent this lake where the tourists sit /

rest and watch calm charming scene of Nakki Lake and surrounding hills. It is very essential to keep
Nakki Lake full of water. and not to use its water excepl in very emergency circumstances. Keeping

this in view the live storage in LKD and UKD has only been considered for water supply purpose and

are as follows:
Live storage of UKD = I-L72 MCH

Live storage of LKD) = 38.56 MCfi
Total = 53.28 MClt

Deduction for evaporation, Seepage and distribution losses (20%) =10.65 MCfl

Net available (53.28-10.65) = 42.63 MCHht

Thus the water available in two storage dams for drinking purpose is 42.63 MCft only against

present annual requirement of 76.56 MCft i.c. about 55.68% only.

Such looking as above to meet the Short fall of present daily demand and to meet
future demand, it was felt that construction of dam at Salgaon Nalla, decided in the Abu development
Commitiec meeting held in November 1995, can provide Solution to the water supply problem of

town. Presently excess demand of water supply can be mect out by the tanker supply.
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SAY NO TO PLASTIC

MUNICIPAL BOARD MOUNT ABU - SIROHI

S.NO.-NPMTABU/2019/- 8SP- 1. DATE:-02-08-2019

STATUS NOTE OF MOUNT ABU MODEL OF PLASTIC BAN

Nagar Palika Mount Abu has taken an Initiative to make mount abu plastic free on from
15th August 2019.As Mount abu is an Eco sensitive zone as per the notification of 25 june 2009 and
solid Waste Management Rule 2016 the compiete ban of plastic has been implement in all the local
bodies and Municipal areas. SDM Mount Abu Started the Model Project of Making abu plastic free on
11th of july 2019 with coordination of all the govt.offices as well as the local Residents of Abu.Even with
the complete ban of plastic Nagar palika mount Abu has taken this drive with enabling the alternate of
plastic Products.The Municipal Board conducted an meeting on 13.07.2019 deciding some major rates
of imposing penalties and the products and the alternate in plastic ban drive. From 15th August all kind
of plastic Carry Bags,Plastic Disposal Products,Wrappers, Guthkha,would be completely ban in mount
abu.To Make this Drive successful there were major steps taken for the awareness.

1) Cleaning of Nakki Lake: On 07th of July around 700 people of Mount took an oath to make
nakki as an plastic free zone and for that all the resident of abu including Nagar Palika Mount
abu,Forest Department,CRPF,Army,Airforce,Hotel Association of Mount Abu,Municipal Board,
Brahmakumaris, Scout,and all the local residents together cleaned the nakki and collected
around 12 tones of plastic and declared nakki has plastic free zone.Along with this drive Nagar
palika Commissioner made an Anti Plastic Squad Team for imposing and monitoring nakki areas.

2) Display Van For Awareness: Nagar palika Mount abu Started an Display Van For the Awarenss
of Plastic ban in mount abu from 15th August. The Van Moves all around the Areas in mount
abu with Audio System and Banners enabled on Van Which has really attracted tourist coming

to mount abu.

3) Hoardings And Unipolls: More than 500 Hoarding on Kiyosk and 40 Unipolls have been
installed in mount abu in all the major Areas for Awareness and betterment of Public safety .On
these unipolls nagar palika has mentioned the list of prodcuts and slogans for the awareness.

4) Stikers to Units:On 11.07.2019 More than 5000 paper Stikers of A-4 Size has been distributed
in all the units and residents,shops,hotels,cabins,car taxis,buses,schools and many more.

Ol




5) Plastic Free Government Campus: 12.07.2019 Nagar Palika Distributed The Glass Bottles and

Oath Letter for making the Government campus plastic Free.

2019 More than 3000 Students of all the schools of Mount abu
unt abu plastic free. They Took an Oath for not using

6) Rally of Students:13.07.

Gathered at polo Ground for making mo
plastic at there surrounding.

7) Publication In Local News Paper:O

awareness of not using plastic and enforcement. Na
pamplates in news papers.

n 15.07.2019 Nagar palika published the regarding the
gar palika even distributed through

8) DO Letters: An Do Letter Was Served to all The Government Departments From SDM in Regards

to appeal for not using the Plastic.

9) Competition in Schools: Severel Competition organized in school regarding awareness of ban
of plastic in Mount abu and Harm in Enviornment and Forest. Many competition were organized

like Essay writing,Drawing,debate,rangoli,poster etc. Even the students were nomintated for
appreciation at 15th August.

u Hotel Asssociation: Organized an Seminar in which all the hotels declared the :

10) Mount Ab
in the Local Public of

premises as No plastic Zone. The Association Distributed 5000 Carry Bags

Mount abu
1

Nagar Palika Mount Abu is Distributing Cloth Carry Bags among all
se and commercial units as per the Census

11) Distribution of Carry Bags:

the units of Mount abu. 2 carry bags in each hou

survey.

Many Awareness Programes are organized by NGO's for
e NGO's are Motivating Nagar Palika staff and Ragpikers

12) Awareness Programms in School:

awareness of not using plastic. Even th
for Segregation of Plastic.

RVM is one of the solution in which bottle can be crushed in

13) Reverse Vending Machine:
hine. Total Three Machines have been installed

exchange of promoting offers to the user of Mac
so far on Tourist Location with a wonderful Response.

14) Water ATM: Water ATM is one the best Alternate of plastic bottles. Where a user can Get

hygine Mineral water in just 5rs.per It.Nagar palika has Already Float a Tendre of Installing 30
Water ATM Machine in different.Once the water ATM will be insta
of plastic bottles would be done.

lled the enforcement of ban

b5-
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per the Notification of Solid Waste Management Rules 2016, The
eam is locating the House hold number on
is done nagar palika will imposing the user
gregation of waste.Nagar Palika Has

15) Solid Waste Survey: As

Survey has Already started on priority where the t
each houses and commerclal units. Once the survey
fees as decided by the municlpal board along with the se
Float an Tendre on Dated 31.07.2019 Regarding Solid waste Collection.

16) IMPOSE OF PENALTY: As per the Approval from Municipal Board the Rates and Penalties have
been_Decided and will be Implimenting by 15th of August.

The Team would be even more focusing on the issues of plastic ban in eco
e whole Town and Nagar palika team will ensure that upto 15th

sensitive zone in Mount abu.Th
"NO PLASTIC TOWN" with the alternates. Submitting

August the mount abu will be Declared as
the Related Documents along with the Staus Note.

Annexure Enclosed:-

Copy of Tender of Water ATM

Copy of Tender of Waste Collection

Copy of Published User Charge for Waste collection
Copy of Appeal for not using Plastic and its Products.
Copy of Status Report of RUIDP.

Copy of Status Report of PHED.

Regard's

Commissioner
Municipal Board,
Mount Abu
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Md WIEH :
m ddl E’aﬂ'm Government of india ForeSt Survey Of Indla
Ministry of Environment & Forests
: Kaulagarh Road, P.O.-IPE
Dehradun-248195

watawer vd wE AT
B Az, Noado-amodioo

FFUTH-248195
No.22- 286/2017 (pt-I-NFDMC €41 Dated: & September, 2017

To

Shri Hemant Singh, IFS

Deputy Conservator of Forests,
Olo Deputy Conservator of Forests,
Wildlife,

Mount Abu, Sirohi

Sub- ara T &@Ra wiftrave (N.G.T) d=a, Wiyt ¥ 91c Ho 47 /2016 HXA
FER ot 9a gREE Ate g vd a=g W gmrelt 9ef fes e 19.00.2017
F! Sufkerd & qrEd |

Ref- 3IUs HHI®B /TF () HIfHD /94 /20172018 / 1954 fess 14.09.2017

N

Sir,

An analysis of forest cover change within the Mount Abu Wildlife Sanctuary from
2005-2017 was carried out within the Sanctuary boundary that was provided by you. During
the analysis, 7 negative change areas were detected and the maps showing each of these
areas separately are enclosed. The data period of the negative change detections are also
provided in the maps.

Due to limitation of resolution of LISS-III data used for Forest Cover Mapping, it is
not possible to map areas below 1 ha in size accurately. Therefore, patches less than 1 ha
in size are likely to be attributed to the surrounding majority classes. This is for your kind
information.

)/LL{(; g O ?Qum_?aithfully,
///'/' .h"\rg' . .’)’,«
i ol
Encl: As above éx‘f' < /a
(Sushant Shar‘l%a)

Joint Director
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e in Forest cover Inside Mount Abu Wildlife Sanctuary Boundary
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N
Map Showing Change in Forest cover inside Mount Abu Wildlife Sanctuary Boundary ;
( Based on Digital Image interpretation IRS-1D Liss-lll & IRS- Resourcesat-2 Liss-Ill Batween the Period of 2005-2017 ) :

Ua5ON

AT

MICTH

Legend
o__o1 o2 o4 a8 E::J Sanctuary Boundary
TISTE WIWE e T eTRE T STE TATRE \m TSN TERTE
N

T,

ISFR 2013 (Data Period 2010-11) ISFR 2015 (Data Period 2013-14)

Patch_ID Change Class Area {inHa.) longitude Latitude
3  OpenForesttoNonForest 3.2 | 72°42'39.431"E  24°39'45.834"N |

58



Map Showing Change in Forest cover Inside Mount Abu Wildlife Sanctuary Boundary
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Map Showing Change in Forest cover inside Mount Abu Wildlife Sanctuary Boundary
( Based on Digital Image interpretation IRS-1D Liss-lil & IRS- Resourcesat-2 Liss-lll Between the Period of 2005-2017 )
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Map Showing Change in Forest cover Inside Mount Abu Wildlife Sanctuary Boundary
{ Based on Digital Image interpretation IRS-1D Liss-ili & IRS- Resourcesat-2 Liss-lll Between the Period of 2005-2017 )
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7 " Map Showing Change in Forest cover inside Mount Abu Wildlife Sanctuary Boundary
i‘g j ( Based on Digital Image interpretation IRS-1D Liss-ill & IRS- Resourcesat-2 Liss-ll| Between the Period of 2005-2017 )
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Map Showing Change in Forest cover Inside Mount Abu Wildlife Sanctuary Boundary
{ Based on Digital Image interpretation IRS-1D Liss-lll & IRS- Resourcesat-2 Liss-il Between the Period of 2005-2017 )
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL.
CENTRAL ZONAL BENCH, BHOPAL (MP)

IN THE MATTER OF

ORIGINAL APPLICATION NO. 47/2015

BHARAT KUMAR JAIN PETITIONER

IIVERSUS//
UNION OF INDIA AND OTHERS s RESPONDENTS

COMPLIANCE AFFIDAVIT ON BEHALF OF DEPUTY
CONSERVATOR OF FOREST (DCF). MOUNT ABU, SIROHI

I. Balaji Kari Sfo Shri Dhanunjaya Rao, currently posted as Deputy
Conservator of Forest, Mount Abu Wildlife sanctuary, Sirohi, Rajasthan. do

hereby solemnly affirm on oath as under:

[. ‘That, T am the Officer In Charge on behalf of the Forest Department in the
instant matter and fully conversant with the facts of the case and hence

competent to swear on this affidavit.

08

_ That. on 22.01.2018, the Hon’ble Tribunal made certain observation on the
report filed by the Forest Survey of India. Dehradun wherein it was
mentioned that nearly 22.22 hectares of open forest land has been converted
into non forest land, over 7 different patches.

3. That, on basis of the GPS Co-ordinates provided by the Forest Survey of

India, a present status report was prepared by the answering Respondent

dated 10.05.2019 wherein these 7 patthes inspected by the concerned
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Rangers. The report dated 10.05.2019 is annexed herewith as Annexure
R/FA.
A4 That,  the description of the 7 patches are mentioned herein below in a

tabular chart as under:

S, no. Change Area(in Longitude Latitude Name
I Class ha.) Range
1= Open 1-68 72°45°33.8357E | 2440°39.915"N | Anpadma
Forest to
Non
S Forest 2
2- Open 1-89 | 72°45727.816"E | 24'40°28.92°N | Anadra

Forest to
Non Forest

3- Open 3-24 T242°394317E | 24"39°45.834"N Anadra
Forest to
Non Forest

4- Open 1-53 T242°S8.1IT°E | 24°39°43.619"N Anadra

Forest to
Non Forest

5- Open 7-12 72°45°27 816"E | 24°40°28.92°N Anadra
Forest to
Non Forest
6- Open 4-17 T24116.3517E | 24°37°30.42°N Anadra

Forest to
Non Forest

& Open 2-50 |7248'18.99T°E |2433°28605°N | Abu
Forest to Talau
Non Forest

5. That, with respect to Sr. No. 1, the area is situated at Khasta No. 11/789 and
Khasra No. 11/790 in the revenue village Utrej. At present, cultivation of
crop is going on and two kaccha huts are existing at the spot belonging to the
farmers (Khatedars).

6. That, with respect to Sr. No. 2, the area is situated at Khasra No. 11,791,
Khasra No. 11/792, Khasra No. 11/793, Khasra No. 11/794 and Khasra No.
LE/795 in the revenue village Utrej. At present, cultivation of crop is going
on and a kaccha hut is existing at the spot belonging to the farmers

(Khatedars).
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- That, with respect to Sr. No. 3. the arca is forming part of Khasra No. 600
but due to the area not being demareated, the exact situation regarding Forest
boundary could not be traced. At present, cultivation of crop is going on at

the area in question and a kaceha hut is existing at the spot belonging to the

farmers (Khatedars),

That, with respeet to Sr. No. 4, the arca is forming part of Khasra No. 606

but due to the area not being demarcated, the exact situation regarding Forest

could not be traced. At present, the area in question is covered with
Prosopis juliflora (Angreji babool)

9. That. with respeet to Sr. No. 3, the area is situated at Khasra No. 213/2 in the

revenue  village Burari Kheda which is a unoccupied cultivable
government’s land.

10.That, with respect to Sr. No. 6, the area is situated at Khasra No. 1477 in the

village Anadra having land use at that of a Pasture Land. At present, in the
area in question, cultivation of crop is being done after removal of Cassia
bushes and Prosopis juliflora and there is a kacehha as well as a pacca hut
existing. The GPS Co-ordinates are outside the forest area.
I'1.That, with respect to Sr. No. 7, the area forms part of Forest Block Aamthala
over Khasra No. 26 of which a total of 54 bigas of land is Pastre Land. Out
of this 54 Bigas of land, 8 Bigas and 5 Bisva of land has been allotted to the
Farmers and the remaining land is pasture tand with the possession of the

Revenue Department and yet to be mutated in favor of the Forest

Department as reuested. At present a small pond, Shamshaan Ghat and a few
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cacche.Pal g tapl i i
kacche-Pakky Huts are existing at the area in question and even some
cultivation jg Boing on

at the areq in question,

Ol

DEPONENT

VERIFICATION

i, Rajasthan, do hereby verify that the

Midavit above are true and correct to the best of my knowledge

and belief and based on the documents filed alongwith and no material fact has

been concealed.

Signed and verified on this 13* Day of May 2019 at Bhopal (MP)

vmwﬂ3

EPONENT
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